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From Shri Chatra Bhukhan Gogoi,

Reglstrar (Vi gilance),

Gauhati High Court,
Guwahati.

To, Smti Bobita Kshetry,
District & Sessions ludge,
Biswanath, Biswanath Chariali

Dated Guwahati, the I December,2024.

Sub: Casual teave.

Ref:- Your tetter No. DI(BN) 4369 dtd. 72.12.2024.

Madam,

With reference to the above, I am directed to inform you that your prayer for
casuar reave on 19.12.2024, arong with station teave permission, with the officiar
vehicle, at own cost, from the morning of 18,12.2024 tifl the mornin g or rg.r2.2(l24,
has been granted. The next senior most ludicral officer available at the station shall remain in-
charge of your Court and Office in your absence.

Yours faithfully,

Srll-

REGISTRAR ruIGILANCE)

M ON C.VI -34 202 ed
Copy to:

.! The Project Manager, Gauhati High Court.
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